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ted and all have been elec-
rifled.

Indian Frontier Administration
Service .

*114, Shri P. K, Deo: Will the Prime
Minister be pleased to slate:

(a) whether Government have con-
@tituced a service known as Indian
Frontier Administrative Service;

, fb) it so, the conditions of service
and nature of recruitment; and

{c) how many persons will be re-
crufted to this service this year?

Jhe Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) Yes.

- €b) Details are set out in the IFAS
Rules, 1956, a copy of which is laid on
the Table of the House. [See Appen-
dix I, annexure No. 28]

{c) It is proposed to recruit some 26
officers during the current year.

_Employment Exchanges

. *115. Ehrimati Renn Chakravartty:
Will the Minister of Labour and Em-
Wipyment be pleased to state:

(a) the number of scientists and
teshnicul personnel on the list of var-
touz Employment Exchanges as on the
315t December, 1859; and

[b) the number of scientists and
nical personnel who got jobs
through Employment Exchanges dur-
ing 19597
' fhe Deputy Minister of Labour
(Bhri Abid Ali): (a) and (b). Appli-
cants are registered at Employment
Exchanges in accordance with the
accupations in which they seek em-
gployment. The number of scientists
mﬂ!red is therefore not availahle.
[fe required information relating to
personnel is;

(i) No. on the Live Register at
the end of December, 1850—
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(ii) No. placed in Employment
during Jan.-Nov. 1956—31,134.
Number placed in Dec. 1859
is not yet available.
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Trade Agr t with Ind ia

117 [ Shri Rain Krishan Gupta:
‘_ Shri Pangarkar:

Will the Minister of Commerce and
Indusiry be pleased to refer to the re-
ply given to Starred Question No, 629
on the Tth December, 1959 and state:

(a) whether Government have since
considered the proposal for the re-
newal of the trade agreement with
Indonesia; and

(b) if so, the result thereof?

The Depuiy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). The trade agreement with
Indonesia has been extended till the
20th June, 1960.





